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IN THE CENTRAL ADMINISTRATIVE TRIDUNAL t:) 

Applicant(s) 

Advocate for 
Applicarit(s) . 

Notes of the Registry 
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JODHPUR BENCH, JODHPUR 

OR-DER SHEET 

APPLICATION NO. 11 OF 199 8 
Respondent(s) 

Advocate for 
Respondent(s) 

Ord.ers of the Tribunal 

Mr .Vij ay Mehta, Cot.n.ise 1 for the applicm t. 

_flit' .Vineet Mathilr, Counse 1· for tre respondents. 

, The learned counse 1 for· the applicm t 

sd:>mits t.hat the appkant has instructed him to 

withdraw the present application. ther·e.fore. re 
prays for witb:lrawal 'Of the sane. Considered t'te 

prayer of withdrawal. The Original Application 

is dismissed as with etrawn. 
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